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CENTRAL ADMINISTRATIVE TRIBUNAL 
CHANDIGARH BENCH 

 
C.P. No. 060/104/2019 

O.A. No. 060/231/2017 

MAs No. 060/171/2020 & 060/1815/2019 

                     Chandigarh, this the 29th day of January, 2020 
 

HON’BLE MR.SANJEEV KAUSHIK, MEMBER (J) 
HON’BLE MS. NAINI JAYASEELAN, MEMBER (A) 
 
1. MES No. 369792 – Surinder Kumar S/o Sh. Khairati Lal, 

aged 59 years, MCM Electrician, Garrison Engineer 
(Utility), Bathinda, Punjab-151 004. 

 
2. MES No. 369629 – Darshan Singh S/o Sh. Sardar 

Gurudev Singh, aged 59 years, MCM Electrician, 
Garrison Engineer (South), Bathinda, Punjab-151 004. 

 
3. MES No. 369631 – Inderjit S/o Sh. Jagdish Rai, aged 

62 years, Retd. MCM Electrician, Garrison Engineer 
(South), Bathinda, Punjab- 151 004. 

 
………….Petitioners 

 
BY ADVOCATE:  Sh. D.R. Sharma 
 

VERSUS 
 

1. Sh. Sanjay Mitra, Secretary, Ministry of Defence, South 
Block, New Delhi – 110 001. 

 
2. Sh. Harish Chander, Commander Works Engineer, 

Bathinda Military Station, Bathinda-151 001. 
 
3. Sh. Sanjiv Kumar, Garrison Engineer (South), Bathinda 

Military Station, Bathinda-151 001. 

 
4. Major Rahul Rawat, Garrison Engineer (Utility), 

Bathinda Military Station, Bathinda-151 001. 
 

 
………..Respondents 

 
BY ADVOCATE:  Sh. Sanjay Goyal  
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ORDER (ORAL) 

 
MR. SANJEEV KAUSHIK, MEMBER(J):- 
 
1.  Sh. Goyal, learned Sr. CGSC, submits that this 

petition has been rendered infructuous as the respondents 

have already passed speaking order dated 23.01.2020 

(Annexure P-2) whereby they have rejected the claim of 

the petitioners. 

2.  Considering the fact that the petitioners were 

asking benefit of promotion, as has been granted to Sh. 

Raj Singh and the fact that the said benefit has since been 

withdrawn from him, the claim of the petitioners has also 

been rejected. 

3.  In view of the above, the present CP is dismissed. 

Notices stand discharged. However, the petitioners are at 

liberty to challenge the order in appropriate forum as per 

law. 

4.  MAs pending, if any, are also disposed of 

accordingly.  

 

(SANJEEV KAUSHIK) 

MEMBER (J)    
 
 
 

(NAINI JAYASEELAN) 
MEMBER(A)   

Dated:  29.01.2020 
ND* 



3 
 

 

 

 


